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STANDING COUNSEL FOR STATE OF UTTAR PRADESH

DATE: 21-10-2024
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IN THE HÌN'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO, 807 OF 2024 

Anup Singh Bhati 

I, 

State ofUttar Pradesh & Ors. 
Versus 

AFFIDAVIT 

Chandra Prakash Singh aged about 54 years s/o Sh. Harish Chandra Singh 

an office at Bulandshahar, Uttar Pradesh presently in Delhi. 

is presently posted as District Magistrate, Bulandshahar, Uttar Pradesh having 

VERIFICATION 

..Applicant 

1. ThatI am posted as stated above and well conversant with the facts of the present 

case and as such competent to swear this affidavit before this Tribunal. 

...Respondent 

2. That the accompanying Compliance report has been drafted by our counsel upon 

my instructions. 

Adehahr ateh 
x. Date-20 Dea 20244 

3. That the contents of the accompanying Compliance report are true and correct, and 

the knowledge has been derived from official records and nothing material has been 

concealed therefrom. 

OF 

DEPONENT 
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9TA 

Verified on solemn affirmation at ew Deiti on this \ day of o 2024, 

that the contents of the foregoing affidavit are true and correct to the best of my 
knowledge and no part of it is false and nothing material has been concealed 

Advccste Area-BiAandshahr SL Date-20 Deo. 2024 
kegd, Na 698 

Intan 

GOVT 

Budanashal 

OF IND 

DEPONENT 

21:)o2y 

therefrom. 
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